IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI COURT - 11
\

Item No. 214

(IB)-1 138(ND)2018

IA/1512/2019 1A/ 1684/2019, IA2020/2020,New-IA/ 1293/2021, CA-
1132/2019 » CA43/2019 g CA-366/2019

IN THE MATTER OF:
= - MAITER OF:
M/s R J Packwells Pvt. Ltd. Applicant/Petitioner
Versus
M/s. Nibula Print And Pack Pvt. Ltd. Respondent

Under Section: 9 of IBC, 2016

Order delivered on 09.07.2021
——————=vered on 09.07.2021

CORAM:
SHRI. ABNI RANJAN KUMAR SINHA SHRI L.N, GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)

PRESENT: Ashok Kriplani, RP

Advocate Sanjeev Panda for Itenderpal Singh Ex-director of
the suspended board of the corporate debtor

Ms. Neha Mathen, Adv. for Resolution Applicant

Mr. Kunal Tandon, Ms. Richa Sandilya and Ms. Hita Sharma
Adv. for HDFC Bank

ORDER
IA-2020/2020: By filing this application, Applicant has prayed to condon

the delay in filing the claim before the Resolution Professional. He seeks



IA/1512/2019 1A/ 1684 2019,New-IA/1293 2021, CA-1132/2019

CA43/2019 & CA-366/20109:

List all these IAs on 28th July, 2021.

TN LB
(L. N. GUPTA) (ABNI RANJAN KUMAR SINHA)
MEMBER (T) MEMBER (J)

Ginni



